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Shuenite and Monaxite

400, Shrl Kumaran: Will the Prime
Minister be pleased to state

(a) the current prices of 1lmenite
and monazte, and

(b) the price at which ilmenite is
sold by India to the US and the UK
buyers?

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): (a) The reference 1s pre-
sumably to prices of ilmemte and
monazite prevaiing in the world mar-
ket If so, the information 1s not
readily available The prices of these
minerals vary from country to coun-
try, and there 1s no standard world
price

(b) The price at which ilmenite 1s
sold by India to buyers m USA and
UX 1s the same and vanes from
£4/10 to £5/- per long ton, naked at
works, depending upon the quantity
purchased 12 a year

Houses for Industrial Workers

491. Shr1 Wasnik  Will the Minis-
ter of Works, Housing and Supply be
pleased to state

(a) whether 1t 1s a fact that large
number of houses built for the indus
trial workers are unoccupied, and

(b) 1if so, the reasons thereof”

The Minister’ of Works, Housing and
Supply (Shri K C Reddy). (a) and
{b). Out of about 55,000 houses built
so far, over 44,000 have already been
occupied or are being allotted About
10,000 houses will be allotted on com-
pletion of external aad internal ser-
vices About 700 houses had not been
occupied because of the workers’ un-
willingness to pay even the subsidised
rent, or for other miscellaneous rea-
sons

Rural Housing

482. Shri Onkar Lal: Will the Minis
ter of Works, Housing and Supply be
pleased to state whether any amount
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has been allotted to Rajasthan fosr

Rural Housing during the Second
Five Year Plan period’

The Minister of Works, Housing am”
Supply (Shri K. C. Reddy): The sun
of Rs 10 crores available for rurak
housing in the Second Five Year Plan
has not so far been allocated to States,
as the rural housing programme has
not yet been finalised The programme
1s Jikely to be finalised soon Ia the
meantime, allocations of a token char-
acter have been made to States m the
current financial year A sum of

Rs 2 30 lakhs has been allocated tos
Rajasthan
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Indian High Commissioner in U.K.

494 Shri Mohamed Imam: Will the
Prime Minister be pleased to state

(a) the expenditure incurred oa
the High Commussioner’s Office m
London durmng 1956-57,

(b) the total number of employees
1n that office, and

(c) how many of these officers are
paid more than Rs 3000 per month?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru). (a) Rs 1,58,52,788 73

(b) 1306
Vide statement enclosed ([See Ap-
peadix III, annexure No 96]

(c) Except the Head of the Massion,
no one draws a salary of Rs 3000/
pm Including foreign allowance and
house rent allowance, however, 17
officers draw total emoluments ex
.ceedings Rs 3000/- pm

ESSENTIAL COMMODITIES
(AMENDMENT) BILL*

Mr. Speaker: Shri A P Jan

Shri V. Raju (Visakhapatnam) On
#a point of order
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The Minister of Food and Agricul-
tare (8hrl A. P, Juin): ] beg to move
for leave to introduce .

Mr. Speaker: What 13 the pomnt of
order?

Shri V. Raju: According to pro-
cedure, the list of work Tor the conung
week should be given to us by the
Minister of Parlamentary Affairs Also
the list for today was already provid-
ed to us earlier, and now the Minister
rises to introduce this very important
Bill I am also given the impression
that he 1s not merely gomng to intro-
duce 1t but also to push it through—
I mean have 1t passed-—durmg the
current session No such suggestion
was made in the Business Adwvisory
Committee also when the work for the
current session was taken up

Therefore, 1t 1s rather surprising that
Bills are introduced without any know-
ledge of Members, either of the Busi-
ness Advisory Commttee or of thas
House If an important Bill of this
nature, the Essential Commodities
(Amendment) Bill, suggesting procure-
ment of food stocks because of the
hoarding that 1s taking place in the
country, 1s to be introduced and also
rushed through, I would suggest that
the session might be extended—this 1s
anly to facilitate Government to do 1t,
I am not saying that they should—by
a few more days to give Members the
necessary opportunity to go through
the Bill and stick to the procedure
correctly, otherwise, i1t would be an
mfringement of our rights

Shri Mohamed Imam (Chitaldrug)
May 1 supplement what my hon
triend has said? I would like to know
before leave 1s sanctioned whether
public opinion has been gathered and
whether the States have been consult-
ed in this matter, because this 1s a very
important measure We have had the
sad experience before of food control

The Minister of Finance (Shri T. ¥.
Krishnamachari): There 1s no motion

. before the Housp Apparently, hon.
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